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O.A.No.227/13 
Monday, this the 261  day of August 2013 

HON'BLE DrKBS RAJAN, JUDICIAL MEMBER 
HONBLE MRKGEORGE JOSEPH, ADMNSTRA11VE MEMBER 

M.PRajan 
S/o.SrLM. PNarayanan 
Postman, Vallappuzha 
Residing at 'Siva SaUam 
Madayippaltath House 
NSB Unk Road 
Thathanampuity, P.O 
Palakkad - 679 337 	 . . .Appllcant 

(By Advocate Mr.O.V.RadhakrishnanSr with Mrs.K.Radhamani Amma, 
Ll 
	

Mr.Antony .Mukkath) 

Versus 

Superintendent of Post Offices 
Ottappatam Division, Ottappaam- 679 101 

Postmaster General 
Northern Region 
Kozhikode - 673011 

Chief, Postmaster.General 
Kerata Circle, Thiruvananthapurarn - 695 03 

Director General of Posts 
Dak Bhavan, New Delhi - 110 001 

Union of India 
represented by its Secretary 
Ministry of Communications 
New Delhi - 110001 	 . . .Respondents 

(By Advocate Mr.A.D.Raveendra Prasad, ACGSC) 

This application having been heard on 26th  August 2013 this Tribunal 

on the same day delivered the foflowing :- 



RDER 

KONBLE Dr.K.BS RAJAN JUDCAL MEMBER 

Couns& for the appUcant invites our attention to para 23 &4 of 

the rep'y statement filed by the respondents and submits that substantially 

the grievances of the appllcant stands redressed and as such, the Original 

Application can be disposed of without any further orders. Accordingly, 

taking note of the said paragraphs 2 ;3 & 4 of the reply statement filed by 

the respon ents, the Original Application is disposed of. No cost. 

K GE EPH 	 tJAN 
ADMI STRA11VE MEMBER 	 JUDICIAL MEMBER 
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